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12. 5 2004. 

Present 	Aoplicant in person 

Shri Raieev Bansal, counsel for respondents 

The respondents 	learned counsel states that 

they intend to comply with the directions. 	They a r e 

calculatina the amount andprays for two months' time to 

comply with the directions. Allowed as prayed. 

M.A,. is disposed of. 
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